vl TEM NO 39 COURT NO. 10 SECTI ON XVI A
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
TRANSFER PETITION (CIVIL.) NQ(s). 250 OF 2006
DAMYANTI DEVI Petitioner(s)
VERSUS
| NDRAJEET Respondent ( s)
(Wth appln(s) for stay and with prayer for interimrelief and office report)
Dat e: 24/09/2007 This Petition was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE TARUN CHATTERJEE
HON BLE MR JUSTI CE DALVEER BHANDARI
For Petitioner(s)
M . Naushad Ahmed Khan, Adv.
M. R C Kaushik, Adv.
For Respondent (s)
Debasi s M sra, Adv.

K. Thakur, Adv.

M .
M. D.
M. Al ok K Rai, Adv.

UPON hearing counsel the Court nade the foll ow ng

CRDER

Li st on 28.09. 2007 for orders.

( Satish K Yadav ) ( Phoolan Wati Arora )
Court Master Court Master



